\232ITEMNO 109 COURT NO. 3 SECTI ONIIA

SUPREMECOURTOFI NDI A
RECORDOFPROCEEDI NGS
CRMI NALAPPEALNJs). 8202002
HARI PRASADCHAPOL I Al DEAD) Appel I ant (s)
VERSUS
UNNON OF INDI A, ORI S S A Respondent ( s)

(Wth appln(s) for substitution for bringing Lrs. of appellants on record and
c/delay in filing substitution appln. and with office report ))

Date: 17/ 06/ 200 8 This Appeal was called on for hearing today.

CORA M :
HONBL ED. JUSTI CEAR JI TPASAYAT
HONBL EMR JUSTI CEGS. SINGHVI
(Vacati on Bench)
For Appellant(s) M. V.K Monga, Adv. (N. P)
For Respondent (s) M. P. P. Mahotra,AS G

M. Vika s Shar ma , Adv.
M. B.V. Bal ar a m Das, Adv.

UPON hearing counsel the Court nade the foll ow ng
ORDER

None appears for the appellant.

An application has been filed being CI.MP No. 6 540/ 08to
bring on record the | egal representatives of the deceased appellant.

None appeared when the matter was call ed.

Heard Additional Solicitor General.

Judgnent reserved.

(Ganga Thak u r) (Anand Si ngh)
P Sto Registrar Court Master



